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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.)..../2001

(CC(Crl)1297)
(From the judgenent and order dated 08/03/2000 in CRLA 1211/98

of The H GH COURT OF A.P AT HYDRABAD)

MOHD. YAKUB @ PEDDA YAKUB Petitioner (s)
VERSUS

STATE OF A P. Respondent (s)

( For an appln. for c/delay in refiling SLP)

Date : 23/02/2001 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE BRI JESH KUVAR
For Petitioner (s) Ms. T. Kanaka Durga, adv.(SCLSC)

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ T
SP2
Del ay condoned.
Leave granted.
SP1
(Neena Ver ma) (Prem Prakash)

Court Master Court Master



